$
| TEM NO 27 COURT NO. 10 SECTION | |

SUPREME COURT OF | NDI A
RECORD COF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Crl)... 2013
CRLMP. NO(s) . 20615-
20616

(From the judgenent and order dated 12/07/2013 in CC No.3046/2012,CC
No. 3191/ 2012 of The H GH COURT COF JUDI CATURE AT ALLAHABAD)

SAKTU Petitioner(s)
VERSUS

STATE OF UP & ORS Respondent ( s)

(Wth appln(s) for permission to file SLP)

Dat e: 08/10/2013 These Petitions were called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE CHANDRAMAULI KR. PRASAD
HON BLE MR JUSTI CE KURI AN JOSEPH

For Petitioner(s)
M. Mikesh K Gri, Adv.
M. Ruchit Mttal, Adv.

For Respondent (s)
M. B.V. Sharnma, Adv.
Ms. Reeta Dewan, Adv.
M. P.N Puri, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

Permi ssion to file SLP is granted.
| ssue noti ce.

| (Vi shal Anand) Court Master| (I'ndu Satija)
| | Court Master



